
CENTRAL ADMINISTIUTIVE TRIBUNAL
PRLNCIPAL BENCH.

OA NO. 2216/ 2004

Ne\y Dejjii tliis the lOtli day of October, 2005,

HON'BLE MRS. MEERA CHIIIBEER, MEMBER (J)

H.P.Smlia,
S/O Late Shii S.P.Sin}ia,
R/0 B-7, Extensioii/22
Safdariimg Enclave, New DeUu - 110045.

(Present None )
VERSUS

1. Union of India Tlirougli ;
Comptroller & /uiditor Geiieral of Lidia,
Near ITO, New Delhi.

'..Appliciiiit

9

J.

Ilie Principal Director of Audit,
Econoiriic & Service Mirdstries,
AGCR Building, Nev/ Deliii.

The Secretarj'',
Deparljnent of Pension tmd Pensioner's
Welfare M/0 Personnel & Public Grievances
.And Pensions, 3"^ Lok Nayak Bliawafi,
Khan Maitel, New Dellii-3

(Present; None )
R-Csponderfts

ORDER (ORAL )

None for the applicant even in the re\dsed caU nor any request on liis

behali has been made for ad;ioiijnment. It seems that af.^pjicant is not ijiterest^^i

ni pursuijig this case. Accordmgly, OA is dismissed for default and non-

proseciilion.

( Mfs.Mcera Chliibbcr)
Meiiiber (J)
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